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gentral administrative tribunal
PR lie IP AL BEICH

NEW DEIHI

C.P. ND. 428/93 in
Q.A. N3. 1901/92

N9W Delhi this the 25th day of April, 1994

CORaMi :

THE HON'BLE AR. JUSTISE V. S. MaLIMATH , CHAIRMAN
THE H0N*BLE A'R. P. T. TH1RUVEN3AJDAM, MEMBER (A)

R, D. Lai Dcjgra S/0 Shyam Lai Dogra,
Retired Assistant Engineer (Const.),
North er n R a i iway , Pate 1 Nag ar
R/0 B-53 , A?h ok Enc lave, r. x^4. •^ v,
Peera Garhi, Delh i-ilCX)4i. ••• Petitioner

By Aivccate Shr i S. K. Sa-Miney

Versus

1, Shr i Mas ihuzzaman,
. General Manager,
r Norther n Railway ,

Afew Delh i.

/as/

2. Shr i Aur obindo Ghosh ,
Financial Adviser & Chief
A:.c ounts Off icer (Construction),
Norther n Railway , Kashmer i
Gate, Delhi. ••• Respondents

By Advocate Shr i H. K. Gangwani

ORDER (CR^

Shr i Justice V. $• Ma limath -

Both the counsel submitted that the judgment

has sirce been complied with. Hence, these proceedings

are dropped.

(p. T. Th ixuvengadam ) ( V. S» Malimath )
Member (a) Chairman


